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•29. SHRI DAYA RAM SHAKYA: 
Will the Minister of RAILWAYS be 
pleased to refer to the reply given to 
Unstarred Question No. 3799 on the 
21st March, 19?8 regarding interview 
lor Inspectors of Works Grade 1 and 
s ta te :

(a) reasons for making a panel of 
16 persons (general) while 56 general 
and 4 Scheduled Caste candidates 
were called and the anticipated vacan-
cies were under 20 posts in violation 
of para 210(d) of the Indian Railway 
Establishment Manual;

(b) reasons for non-selection of 
-technically qualified Scheduled Caste

candidates who had officiated to the 
grade while non-technically qualified 
general candidates at serial Noe. 40,
49 and 51 appointed as work-mistries 
in 1952, 1955 and 1977 have been selec-
ted by accelerated promotions;

(c) authority which ordered de- 
reservation without considering the 
merits of the Scheduled Caste candi-
dates vis-a-vis the junior most non-
technical qualified general candidates; 
and

(d) will he institute an enquiry into 
the circumstances of this selection 
violating manual provisions, depart-
mental policy circulars, reservation 
circulars etc. and Punish the guilty 
officers?

THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE): (a) 
For preparing a panel of 20 inspectors 
including 14 from general candidates, 
4 from Scheduled Castes and 2 from 
Scheduled Tribes, only 56 general 
candidates and only 4 Scheduled 
Castes candidates available in the 
field of selection, were called. Since 
there were no Scheduled Tribe candi-
dates in tfte eligible .categories, the 
two vacancies were de-reserved and 
the panel of general candidates ac-
cordingly increased to 16. There has 
been no violation of the provisions of 
the Indian Railway Establishment 
Manual.

(b) The Scheduled Caste candidates 
did not get the necessary qualifying 
marks in the selection. The general 
candidates mentioned did get the re-
quired marks.

(c) The vacancies reserved for Sche* 
duled Castes have not so far been de-
reserved.

(d) Does not arise, since the rule* 
and orders have been followed.




